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Sugar Mill-owners in U.P,

109. Shri S. M. Banerjee: Will the
Minister of Food and Agriculiure
be pleased to state:

(a) whether the profits earned by
the Sugar Mill-owners in U.P. in 1960-
61 are more than the profits earned in
1959-60; and

(b) it so, the profits earned in these
iwo years?

The Deputy Minister of Food and
Agriculture (Shri A M. Thomas): (a)
and (b). The information is not
available. Factories have different
accounting years which close from
31st March to 31st October, Section
210 of the Companies Act, 1956 as
recently amended, allows six months’
time for the compilation of balance-
sheets after the close of the accounting
wvear and sometimes extension of time
is also granted by the Registrar of
‘Companies,

Employees who lost jobs in General
Strike

Shri S. M, Banerjee:
Shri Tangamani:

Will the Minister of Transport and
«Communications be pleased to state:

(a) whether all caseg of those em-
ployees who lost their jobs after or
during 1960 General Strike have been
considered;

{h) if so, number of those who have
since been reinstated;

110,

(c) number of those who are still
suspended,;

(d) number of those whose appeals
‘have been turned down; and

(e) number of cases still pending
with UP.S.C.?

The Minister of Transport and
Communications (Dr. P. Subbarayan):
{a) No, some cases are still under
consideration.

(b) 958,
@ "
(d) 15.
{e) 3.

Travel Agencies

111. Shri Rajendra Singh: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether it is a fact that a num-
ber of travel agencies advertise travel
concessions and other amenities but
do not keep up their promises and
bona fide travellers are put to diffi-
culties in the foreign tountries;

(b) whether any complaints have
been received against such agencies
recently;

(¢) if so, what is the number of
such recognised travel agencies; and

(d) what action has been taken
against them?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) to (d). No
such complaint pertaining to travel
agencies recognised by the Depart-
ment of Tourism has come to the
notice of the Government, However,
it is understood that the Police
authorities are proceeding against an
unrecognised travel agency in Delhi
which had come to the adverse notice
of the Police.
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